
OFFICE OF THE CHIEF JUDICIAL. MAGISTRATE: WEST DISTR.lCT:TIS IIAZARI COURTS

DELI-II
- MODIFICATION lN,_DlI'I'Y RQ_S'I'I'-LR OF JUDICIAL MAGIST FIRST CLASS

LUR Till]-I MOl\'TllrOF JULY -2026

In view of the request of Ms. Atisha Jain, I.d. JMFC, Digital Traffic Court, West District,
Delhi (Duty Magistrate on 30-07~202E~) for exchange of her duty, the following modification in the
Duty Roster of Judicial Magistrate First Class, West District, Delhi for the month of July-2026

(reference No 1267-I323/C.IM(West)DR/2026 Dated 12-06-2026) is being madc:- '

iSr.I; the Judicial Magist-ra_te_f'irsf Class "_‘Worl<in"e.days .lloliday‘I'toorn_..\'o.
No. '' I,________.._i___i ._..__ _____‘___ 7____ ~__._ _ 7 ; _ ._ ;_ _¥

()1 ¢Ms. Alisha Jain, Ld. JMFC (Digital Traffic Court) . 28~07-2026 _ : 102
l R/0 283, 2nd Floor, Flat No.5, Residential f ,' i (EXU1 _

Gagan Vihar, New Delhi -s1 ' ‘ S B1°<=1<)
. . . . . .._ . +_ _ _ , . . _

‘Sh. Gaurav Ujjwal, ta. mrc (NI Act)~01 j so-01-2026 t i 02 i
R/0 335,SFS Flats, Mukherjee Nagar, Delhi- ' (CBA-U
110009 _

A Rest of the conditions shall remain unchanged in the. Duty Roster of Judicial
Magisu-ate l-'irst Class, Vvest District, Delhi for the month of July-2026 (reference No 1267-
1323/CJM(West]I)R/2026 Dated 12-06-2026).
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Link to Ci'|ief'.Iudicial Magisu-ate' West District, DelhiNo..=’.~’§9.sZ... ..i3 . (West)/DR/2026 Dated, Delhi the ..
Copy forwarded for information and necessary action to:- " ' ’
01. 'lhe llon'ble Registrar General, High Court of Delhi, New Delhi

Through I.d. Principal District 8» Sessions Judge, (West),Delhi
, O2. The l.d.Principal District 8: Sessions Judge, (HQ), Delhi

03. The I.d. Principal District 8: Sessions Judge, (West), Delhi
(J4. The l.d. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. 'l'he l.d. officer Incharge, P0ol'Car, 'l'is Ila‘/ari Courts, Delhi
06. 'i'hc l.d. CJM, all District, Delhi/New Delhi,
07. The l.d. ACJM & All hcl. Judicial Magistrate First Class West District, 'l'is llazari Courts,Delhi.
08. The Director of Prosecution, 'l'is llazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association 'I'-* Itazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Lock-Up lncharge, 'l'is llazari Courts, Delhi
13. Law Officer, Tihar Jail, Delhi/New Delhi.
14. I-‘or Uploading on centralized web-site through LAYERS
15. The Video Conferencing, R. No. 254, Tis Hazari Courts, Delhi.
16. The Care Taking Branch (Hq) & West Tis I-Iazari Courts, Delhi
17. The Reader to the court of undersigned. Q _
18. 'l'he Cash Branch, West District, 'l'is llazari Courts, Delhi. \ '
I9. PS to l.d. Principal District and Sessions Judge[West) District, Delhi
20. Office file

\

Link to Chiefiiudicial Magistrate
West District, Delhi
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